Agreement on Scientific and Technical Collaboration
September 07, 1964

AGREEMENT BETWEEN THE GOVERNMENT OF INDIA AND THE GOVERNMENT OF THE UNITED ARAB
REPUBLIC FOR SCIENTIFIC AND TECHNICAL CO-OPERATION

New Delhi

IN RECOGNITION of the ties which have existed between India and the United Arab Republic in the past,
and

INSPIRED by a common intention to establish closer relations in matters pertaining to science and
technology,

DESIROUS also of promoting and developing in every possible way a sound basis for such relations
between the two countries, primarily aiming at collaboration in those fields of science and technology, as
will be of immediate mutual interest, in furtherance of Article 9 of the Cultural Agreement of 25th
September, 1958 between the two Governments,

HAVE decided to enter into this Agreement which will be implemented by the Council of Scientific and
Industrial Research, India and the Ministry of Scientific Research of the United Arab Republic.

Article 1

In order to achieve a fruitful measure of cooperation in this direction, the respective two organisations
have decided generally on the exchange of scientists and technologists and to take the following steps in
the implementation of this decision.

1. The establishment of mutual relations between the scientific and technical organisations of both the
countries in selected fields,
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2. The creation of facilities for the exchange of scientists, technologists and experts and their proper
placement in concerned institutions of the two countries, on a mutual and reciprocal basis,

3. Grant of fellowships to scientists and advanced students on a mutual basis, and

4. The import and export of scientific equipment and to consider how far for this purpose the present
currency and other restrictions can be overcome.

Article 2

Each party undertakes to offer all necessary facilities to such of their advanced students and trainees as
are willing to get practical training in their respective fields of specialisation in the appropriate scientific
and technological institutions of the other party.

Article 3

Both parties shall endeavour to make known to their peoples the achievements and progress in matters
pertaining to science and technology in the two countries and with this end in view they will encourage in
a broad way free flow of scientific and technical knowledge, exchange of their scientific publications and
will by other means ensure free dissemination of scientific information, such as through films,
documentaries, etc. With a view to achieve this, the scientific documentation centres, libraries and
museums of the respective two countries, will exchange their literature and publications.

Article 4

With a view to giving an effective shape to this collaboration, both parties agree to set up a Joint Scientific
Board for the coordination of their efforts in this direction.

The Board will be constituted of a limited number of scientists and technologists of both the countries in
equal proportion. To start with there will be ten members, five from each side. The Board will meet once
in a year. The Honorary Presidency of this Board will be held in alternate years on the C.S.I.R. side by the
Vice President, Council of Scientific and Industrial Research and from the side of the United Arab Republic
by the Minister of Scientific Research and as far as possible the representative of the country where the
Conference is held shall be the President for that year.

The functions of the Joint Scientific Board will be as follows :

1. Formulation of general policy of scientific and technical cooperation between the two countries.
2. Drafting of proper plans of operation to make cooperation effective.

3. Study of the current programmes of scientific and technical research in both the countries and
planning of cooperative programmes of research of mutual interest,

4. Follow up action on the results of scientific and technical research achieved in special spheres of
mutual interest.

5. Study of the methodology and approach in regard to the planning of scientific research in the two

countries.

Article 5
This Agreement will be implemented on the basis of the Plan of Implementation which is attached as an
appendix. The Plan covers the programme of exchange of scientists and technologists, their placement
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for research and training, and financial obligations of the two parties. It may be reviewed from time to
time by the Joint Scientific Board with such modifications as may be acceptable to them,

Article 6

This Agreement supplements the Cultural Agreement of the 25th September, 1958 between the
Government of India and the Government of the United Arab Republic and shall come into force on the
date of signature.

The Agreement shall remain in force for the same period as the Cultural Agreement of 25th September,
1958.

DONE in duplicate in Hindi, Arabic and English, all texts being equally authentic except in the case of
doubt when the English text shall prevail.

SIGNED at New Delhi this the Seventh Day of September, Nineteen Hundred and Sixty-Four.
For the Government of the Republic India

Sd/-
M.C. CHAGLA
Minister of Education.

For the Government of the United Arab Republic

Sd/-
AHMAD RIAD TOURKY
Minister of Scientific Research.

APPENDIX (vide Article 5)

PLAN OF IMPLEMENTATION OF THE SCIENTIFIC AND TECHNICAL COOPERATION AGREEMENT
between

The Council of Scientific and Industrial Research, India

and

The Ministry of Scientific Research

United Arab Republic

Itis agreed that :
1. The Ministry of Scientific Research, U.A.R. may send some research workers for training in the
Laboratories/ Institutes of the C.S.I.R. according to the following :

Field of cooperation No. of persons Place proposed and Remarks
and qualifications  duration

Solid State Physics One person, M.Sc. National  Physical Past experience with
or Ph.D Labroratory, New solid state physics
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Ultrasonics

Textiles Chemistry

Metallurgy

Electro-chemical Industries

Glass and Ceramics

Leather Research

Marine Chemicals

Agreement on Scientific and Technical Collaboration

One person, M.Sc.
or Ph.D

2 persons

(a) Senior Chemist
(b) Chemical Engg.
(B.Eng.)

2 persons

(a) Senior Chemist
"Beneficiaction of
Low grade ores "
(b) B.Sc. (General
Metallurgy) or
M.Sc.

One person
Senior Scientist

One person
Senior Scientist

2 persons

(a) Senior
Scientist

(b) B.Sc.

2 persons

(a) B.Sc.
(Inorganic) or
M.Sc.

(b) B.Eng.
(Chemical Eng.)

Delhi.
1-2 Years

National
Labroratory,
Delhi.

1-2 Years

Physical
New

National Chemical
Labroratory, Poona
2 Months.
1-2 Years

National
Metallurgical
Labroratory,
Jamshedpur.
2 Months

1-2 Years

Central Electro-
Chemical Research
Institute, Karaikudi.

2 months

Central glass and
Ceramics Research
Institute, Calcutta

2 months

Central Leather
Research

Institute,

Madras

2 months

1-2 Years

Salt and
Chemicals

Central
Marine
Research
Institute,Bhavnagar
1-2 Years
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Pilot Plant
Intermediates and
Dyes.

Pilot Plant Physical
Chemistry.

Pilot Plant Leather
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Vegetable Oils

Electronics

Public Health

Mechanical Engineering

Aeronautics

Petroleum

Scientific Instrumentation

Chemical Engg.

Agreement on Scientific and Technical Collaboration

2 persons
(a) Senior Chemist
(b) Senior Chemist

One person
B.Eng. (Master's
degree
preferable)

2 persons
(a) Chemical Eng.
(b) Senior Chemist

One person
Senior
Engineer

One person
Senior
Engineer

2 persons

(a) Senior
Chemical Engg.
(b) Senior Chemist

5 persons
(Matriculate at
least) good
knowledge of
English

4 persons

B.Eng. (Chem.
Eng.)

Regional Research
Laboratory,
Hyderabad.

2 months

1 year

Central  Electronic
Engg. Research
Institute, Pilani

2 Years

Central Public
Health Engg.
Research Institute,
Nagpur.

1-2 years

2 months

Central Mechanical
Engg. Research
Institute, Durgapur
1-2 years

National
Aeronautical
Laboratory,
Banglore
1-2 years

Indian Institute of
Petroleum,
Dehradun.
2 months
Central Scientific
Instruments
Organisation,
Chandigarh

3 years
2 years to get M.5c.
and Training
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Pilot Plant

Cotton

seed Castor Essential

oils

Water pollution

Past experienc
research
industry.

Pilot Plant

Course Starts
1st. Oct. for

e with
and

from
urgent

needs 5 persons for 6

months.
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Experimental Medicines and 4 persons Central Drug Two batches
Virology Research Institute,
Lucknow.
1-2 years
Chemistry, Biochemistry Pilot One person in Central Drug
Plant, Action of Drugs and each field Research Institute,
Parasites, Pharmacology and Lucknow.
Antibiotics 1-2 years
Maintenance of Experimental One person Central Drug
Animals (Bachelor of Research Institute,
Veterinary Lucknow
Medicines 1.2 years

2. The Council of Scientific and Industrial Research of India may send some senior Scientists for a period
of 3 months to work in the Research Centres of the Ministry of Scientific Research, U.AR. in the
following fields :

|, Chemical Engineering

[l Aeronautics (Wind Tunnels)
Ill. Electronic Engineering

IV. Experimental Medicine and Virology

3. Both parties agree to send to the other party for short visits (2-3 weeks) some personnel responsible
for planning and organisation of research work.

4. Financial terms :
l. The sending Party will bear all travel expenses for outward and inward journey. The receiving
Party will bear the cost of any necessary travels within its country.

Il. The receiving Party shall provide the visiting Scientists/Technologists/Trainees under the plan
with free medical care.

Ill. It is understood that the Council of Scientific and Industrial Research of India grants : 1. A sum of
between 450 and 500 rupees as a monthly scholarship for postgraduate trainees, working for not
less than one year, and any laboratory fees.

2. A sum of between 50 and 100 rupees per day, for senior members visiting research
laboratories, for a period of not more than one year.
In addition, accommodation expenses are also provided for both categories.

IV. The Council of Scientific and Industrial Research of India provides undergraduate trainees and
technical assistants with free board, lodging and packet money, and pays all educational fees.
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V. The Ministry of Scientific Research of the U.A.R. will accord reciprocal treatment to holders of
scholarships and senior members invited to the U.A.R. in parallel with provisions stated in item

(C).

VI. Both parties will pay accommodation expenses to their guests on short visits.

5. General provisions ;
l. Each party shall keep the other informed about the names of the persons to be sent, the relevant
information about their detailed specialization, biography, and their plan of work,

Il. The dates of the sending of individuals or groups shall be agreed upon through direct
correspondence.

6. The Joint Scientific Board when formed will have the authority to make any amendments or
modifications of this plan. To start with, this plan will be operative for 3 years, unless before that the
main Agreement is terminated.

For the Government of the Republic of India

Sd /-
M.C. CHAGLA
Minister of Education.

For the Government of the United Arab Republic

Sd /-
AHMAD RIAD TOURKY
Minister of Scientific Research.

Comments
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